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(b) the amount of grant sanction-
3

(¢) the manner in which it has been
utilized so far;

(d) whether any Co-operative  Bank
has been debarred from getting  Gov-
ernment assistance; and

(e) if 80, the reasons therefor?

The Minister of Agriculture (Dr.
P. S. Deshmukh}: (a) to (¢). A statement
is placed on the Table of the Lok Sabha.
[See Appendix XII, annexure No. 18].-

Price Support Scheme for Rice

Shri Radha Raman:
Shri Viswanatha Reddy:

Will the Minister of Food and Agri-
sultnre be pleased to state:

(a) whether it is a fact that State
Governments have started to purchase
rice and paddy under the Price Support
Scheme ;

(b) if 80, the names of those States;

Shri Sanganna:
*a46s8.

_(c) the extent to which the purchases
will be made by them; and

_ (d) how the States will be affected
in case the price of rice shoots up] dwe
o drought conditions ?

The Minister of Agriculture]] (Dr.
P. 8. Dashmukh)t (a) No, S8ir, mot
Yot

(b) Does not arise.

(c) It is difficult to indicate the extent
1o which purchases will be made, as under
the Price Support Scheme, purchases will
be made only when the price of cosrse
rice falls below Rs. 11/- per maund.

(d) If the price in any State tends te
vise steeply owing to drought or other
conditions, no purchases under the Price
Support Scheme will be made in that State.
On the other hand, Government will release
rice from its own stocks in the Centsl
Reserve in order to bring down prices.

Nutritional Value of Rics

*3466. Shri Deogam: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that a recemt
study of the nutritional value of rice has
shown that the rice diet is responsible
for high incidence of blindness; and

(b) if so, whether Government will
publish the findings of the research
work done, in all the regional langu-
ages for the benefit of the masses ?
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The Deputy Minister of Haalth
(Shrimati Chandrasekhar): (a) There
has been no recent study on the nutritional
value of rice in relation to blindness.

(b) Does not arise.
Grand Trunk Express

*2467. Shri T. B. Vittal Rao: Will
the Minister of Reilmays be pleased
to refer to the reply given to the General
Discussion on Railway Budget for 1955-56
on the 4th March, 1955 and state:

(a) whether any decision has since
been taken for converting the Grand
Trunk Express into a mail train with in-
creased specd;

{b) if 50, from what date it will be given
effect to; and

(c) if the reply to part (a) above
?c ?ll'l the negauve, the reasons there-
or

The Parlismentary Seeutl? e

the Minister of Railways and Trans-

port (Shri Shahnawaz Khan): (s) to

(©). A statement is laid on the Table of

%e Hoine. [Ses Appendix X11, annexute
0. 19].

Train Accidemt

Shri Janardhan Reddy:
""‘,‘;{ Shri M. L. Agrawals

Will the Minister of Railways be
pleased to state:

(s) whether it is a fact that Kas-
?.m—Achnen Up Goods Train bound
or Achnera met with a serious accident
between Ratikanagla and Hathras Juncrion
on the North Eastern Railway on the 10tk
September, 1945; and

(b) if so, the causes of the accident?

The Parliamentary Secrotary te
the Minister of Railways and Trans-
p;;: (Shri shhnlnuwn Khsn)t (l)hg}t
about 10-10 hours on 10-9-1 while
No. 1 Up Goods train was m.nnl:?(’gm
Rati-Ka-Nagla and Hathras stations on
the Kasganj-Achnera Section of the North
Bastern Railway, 5 wagons and a brake
van on the train derailed and capsized and
2 wagons derailed.

(b) The derailment was csused by
the breakage of sole bar flange of a wagon
due to flaw in the sole bar.

Urban Health Usit

.*2469. Shri K. K. Dast Will the
Minister of Health be pleased to state:

. . (a) whether an Urban Health Unit
jointly sponsored by the Government
of India, the Government of West Bengad





